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CB.I Inquiry into the Misappropria-
tion case
3346. SHRI MANMOHAN =~ MA-

THUR; Will the Minister of HUMAN
RESOURCE DEVEL.OPMENT be ple-
ased to refer o the answer to Un-
starred Question 4132 given in  the
Rajya Sabha on the 27th March, 1992
and state:

(a) whether the official invelved in
the misappropriation case has been
identified;

(b) if s, what ‘action has been
taken against him;

(¢) whether Government propose
to order a thorough enquiry into all
projects/schemes handled by the said
official to unearth such misappropria~
tion of funds; and

(d) whether Government also pro-
pose to instruct the authorities not
to hand over projects/schemes  in-
volving use of Government funds to
the said official to prevent misappro-
priation of funds in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN ‘RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDRUJCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA):
(a) No, Sir. ‘

(b) Does not arise.
(c) and (d) As already stated in

reply to Question No. 4132 answered
in Rajya Sabha on 27-3-1992, no offi-

_cial hag been entrusted with any pro-

ject, but the work of Jdata entry of
the project, ‘People of India’, has
been entrusted to National Informa-
tic Centre. A case of misapropria
tion with regard to payment made to
one data entry operator, it is ascertain-
ed, had come to light. The amount
invalved is Rs. 3450. It is ascertaln-
ed thati the case has been entrusted to
the Centra]l Bureay of Investigation.

{7 AUG.

1992] 10 Questioks 166
Asgistance to Mewat Literacy Society

and Mewat Development Agency

?347_ SHRI B. K. HARIPRASAD:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT pe pleaged
to state:

_ (a) whethey Government's atten-
1101'1 hag bec_en drawn to the excellent
soclo-educationa] work taken up in
Mewat amongst the neglected Meo
women by an enterprising’ young so-
cial Yvorker, Ms. Mahmoodj in (ﬁ:lla-
boraticn with other -Braups specially
the Meway Development Agency _and
the Mewat Liferacy Saciety ag r7e-por—
ted in the ‘Ecoromic Times of 23rd
June, 1992; anj '

- (b) whether Government Dbropose
ta Support such activities for nation
bu1.1d1ng and if so, the details of the
assistance rendered in the above
cases elséwhere in the country?

THE DEPUTY MINISTER T,
MINISTRY OF HUMAN RES(I;IUIIE‘I;E
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI SELJA):
(a) and (b) Adult Education Pro-
gramme is a social programme, Con-
tribution of all sections of the
society is welcome. The present
strategy is for Total Literacy Cam-

paigp. Sucn  campaigns are area-
specific, time bound.. volynteer-
based, cost-effective and outcome-

oriented. An area can be a village or
acluster of villages, a village pan-
chayat or g manda)] panchayat, panch-
ayat samiti or block, 5 district or even
a State. Irrespective of the geogra-
phical denominatian of the area, a
proposal for total literacy in a cam-
pdign mode must emanate from the
grass root level with the active en-
couragement, cohcurrence and supp-
ort of the State Government and the
District Administration. Proposials re-
ceived are consideréd by the Execu-
tive Committee of the National Lite-
racy Mission Authority for approval
The National Literacy Mission Autho-
rity alsp provides academic and tech-
nical resource support for formulation



